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lay on th, Table a copy each (in English and
Hindi) of the following papers under sub-
section (1) of section 619A of the Companies
Act, 1956: —

(i) (a) Annual Report and Accounts of
the Goa Shipyard Limited, Vasco-Da-
Gama, for the year 1977-78, together with
the Auditors' Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(b) Statement by Government

accepting the above Report.

[Placed in Library. See No. LT-4079/73-
(a) and (b)].

(i) (a) Forty-fifth Annual Report and
Accounts of the Mazagon Dock Limited,
Bombay, for the year 1977-78, together
with the Auditors' Report on the Accounts
and the comments of the Comptroller and
Auditor General of India thereon.

(b) Statement by Government accepting
the above  Report.

[Placed in Libray.
4078/79 for (a) and (b)].

See No. LT-

The Naval Ceremonial, Conditions of
Service and Miscellaneous Regula-.
tions, 1979

PROF. SHER SINGH; Sir, I also beg to lay
on the Table a copy (in English and Hindi) of
the Ministry of Defence Notification S.R.O.
No. 26, dated the 20th January, 1979 publish-
ing the Naval Ceremonial Conditions of
Service and Miscellaneous Regulations, 1979,
under section 185 of the Navy Act, 1957.
[Placed in Libraiy. See No. LT-403/79].

SHRI JAGIJIT SINGH ANAND (Punjab):
Sir.. . .

MR. CHAIRMAN; This shall not go on
record . . . (Interruptions.) He has not taken
permission.

(Shri Jagjit Singh Anand continued to
Speak)

SHRI SULTAN SINGH (Haryana): Sir, .
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MR. CHAIRMAN: This shall also not go
on record. Do not take down anything.

(Shri Saltan Singh continued to speak.)

SHRI JAGIJIT SINGH ANAND:
Sir, . . .

MR. CHAIRMAN; He has not taken
permission. Nothing shall go on record.

(Shri Jagjit Singh Anand continued to
speak.)

REFERENCE TO THE REPORTED
THREAT BY THE DELHI SCHOOL
TEACHERS TO BOYCOTT THE
CENTKSL BOARD EXAMINATIONS
BEGINNING ON MARCH 21, 1979 IN
PROTEST AGAINST THE BILL
BANNING STRIKES AND AGITATIONS
BY TEACHERS

SHRI DINESH GOSWAMI (Assam): Sir,
I am thankful to you for allowing me to raise
a matter of urgent public importance.

It is reported that the Delhi school teachers
have decided to boycott the Delhi Centrax
Board examinations due to begin on March
21. The school teachers in their General Body
meeting decided to boycott these exami-
nations and start on agitation for withdrawal
of a Bill which prevents teacher, from taking
part in strikes or agitating for improvement in
their salaries, etc. Sir, it seems, a spirit ol
confrontation is going 'on. On the one hand,
the judiciary is threatening to take action, on
the other, the teachers are also threatening to
take action. I do not know how the
Government can contemplate  bringing
forward a Bill preventing some sections or
segments of society from taking part in strikes
or agitating for improvement in their salaries,
facilities, etc., because, Sir, m, guess is that
these are fundamental rights and very valuable
rights available to the society. There are also
decisions galore of the Supreme Court that so
far as these rights are concerned no
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Government or no organisation can really
come in the way of exercise of these rights.
Therefore, Sir, 1 will appeal to the
Government to take this matter seriously
because if the teachers go on strike, the
examinations may not take place and the
students will unnecessarily suffer. Therefore, I
appeal to the Government to prevent this
strike and to sit with the teachers at the
negotiating table to arrive at an amicable
settlement of this whole matter.

[Mr. Deputy Chairman to the Chair]

DR. V. P. DUTT (Nominated); Sir, I would
like to lend support to what my friend, Mr.
Dinesh Goswami, has said, I should like to
point ou that actually the examinations of
Class VII are beginning from the 16th March,
and if there is a strike, the examinations will
be interrupted. Sir, thousands of students in
Delhi are going to take the examination, and if
examinations are not held, thi, would mean a
tremendous hardship to a very large number of
people. I am not saying this just becausee I am
sitting in the Opposition.. "“But [ am
addressing to all. When it comes to making
beautiful speeches and saying nice words
about school teachers, we are all very
eloquent. We call them the engineers of the
human mind; we call them the moulders of the
younger generation and so on and so forth. But
when it comes to doing something for them,
we treat them worse than the peons of the Life
Insurance Corporation. And, therefore, I would
like to say—if it is true and it is true— that
they would really the opinions, the character,
the personality of the younger generation
much more than any other category of people
and I would like to appeal to the Government
that there should be no question of any
prestige and they should immediately negotiate
with them, sit down across a conference table
with the representatives of the teachers. And [
hnve gone through the demands. I do not find
anything very much unreasonable in those
clemands. It is not impossible for you now to
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have an agreement reached much before the
examinations start so that not only the
student, do not suffer, so that the teachers are
also given the dignity and the honour that, is
due to them.

MR. DEPUTY
Shahi.

CHAIRMAN: Shri

REVERENCE TO THE REPORTED
DENIAL OF ENTRY TO A SCHEDULED
CASTE M.L.A. OF ANDHRA PRADESH
INTO A TEMPLE AT MANTRALAYAM

IN KURNOOL DISTRICT IN
NOVEMBER, 1978

o} AT S W « o, fower
FAFT ATy ¥ i st & o faamas
ot 0w 91 R W SEw winEsT
e &, 3o s = foer & weared ®
feaer wirae & g7 =@ faar war aifs
7 ¥FATF a9 4 7T % | qF7 HOAq
FY AT A, 77 & fr 7 980 & Tame
wET & ATE W A | weET o aA A,
FAr wrfr ¥ &, F wivew & weaw w9
iz & frams 1f gfew 7 @faa
gaw! Afrar 7 & st faar aar
gr&iA T o419 & fograa Adr ghae
et & AT w1 39 g9 B wqerar
1 #7% 927 9% o B THIC ¢ 5
fa% et g midy ofr 7 wreEmm
femr 5 =21 & weg weeft oft & #2907 |
afe 7% ArvETEy T FIE KA AR
TET HMIT WL TE ¥ WA wedl A, A
fw stog (wf)ga & &, I o Fr§
FTATE TLTFT 1 F dTo Loy S0 & FFW
fim & %3t ara a7 eat & g7 g AT
F1 | AW, 39 framrs § qaE wwar
q17 g weal w1 Al o | g we
T A q2t ¥ A7 wean w ez fea
T WAl 7 g% a9 FrgE WK
T4 faars F19aE %0 | 97g Mifw
gq ufraT  qurdl ger wedl « TE §

—
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17 399 IAFT 6047 AGME F wAGT
T qAT w1 41, TAfAT wEm WA @w
ufez & gardy & faarms w1 F1daE)
FTA 1417 TET 8 | 78 Ffcwm P
fazelt W ity MT 7@ WrwT = fEe
T IR TEARTL g¥E | wEl fF
T AL 3T AAIE F qraT TH qET
# T Fra af) AT awge w9
1 92 487§ T9E STATHE T4 | A,
ag wivad &1 T1a § i qfeq go o
wat M7 9feq Fwemfs faadr 9%
arfFa, ..

oY WieR 7 g (R
ATaAE To qte sl Hfzh, afea go 1o
ol #4T FEa E 7

o HEAT geEr ;o wAl § 419
qfemar 8

i AprEAT wEE wEn : 9 fE sa
yawr % fETe & gfomi 7 e -
W O HIEETAA F1 AT FIA &, TG
qr AT Arwar gt anar gfewei
% g@ 7% § gal &% g4l 97 9§ #%
fargre & ST & 9@ i 1 awA @ fad
st sew g 4, 38 gfeww faumas &
qIq FAA1 TEN FHI FLRIT T HeEAT F
aufeqfs &, IR0 I &1 Hi@( F
AT W1, SATEET WX AT FAAT FH
g3 Ia5 ard § A4 FE AE dl g !

e, 78 aw swar g fF e
feazr aitay wer afeadt 71 q@iem F3
# et aerw ot | dfeast o frsre
g Tw & | A, T I AT T@w
FTA § A1 G E W E, 9 AT FTAH
RTvd 81 W1 ! AF g TRE a@l Wil
fir a7 59 awr @ gfwmi 7 @1g AT g
A g1 WaT | giew fraasi %
#iq G AT AAGIEI @I g al ma %
aravan gfasmt F 919 a1 FARITEN,

[ 12MAR. 1979] Scheduled Cast M.L.A.

170
into Temple

THE FIE FOMTAE FLFFAT | gHfA0T
¥ 77F17 T 17 FFE FIGTE /T
ST <Y Wi A @7t a7 wise § A
HieAw ¥ 4% 1T AIFIT A% TEFTAT
1gat g 5 w3 awror v fr zaw
fag FEr2am 5971 %1 =Z37e971 HF Tfzv
wiv @t 7g o e afee § fedr
e ar @ & TFT 90 Awr 9v
ug Finfafgas arde gwr =ifzo
afrer & qurt &1 fregare far aEt
=1z 717 IuwT FafE 7T 397 Tfzn
#wiT gas fams qaEwr @ saE
Arfew | 7w F g F oqfzq A A
ug FLEIE F®M 5 F 979 7w F wedw
TH AIH 1 374 o et WFrar avwre
q %9 d9 BT g1 Ziwar ¥ a1y
F1 T TFT & AT AL HEW {35 A7
FT W 341 99 11§ | a8 FIE a4
ara w1 g | ¥g afemw & v ww i
9T A1 FATHT &1 H7F g w17 afvwar
T TG WA T H g u g E )
| 1T 9T Fgar wvgan g 5 afan
% TvAl # gfvedi & qrg aga §1 wAT
gid 8 €1 (Interruption) SafaU
& faa aa & fF v G417 wiEn-
frditer Q&1 M7 awig oifF 8 @
FI qEAT 0 | 7 i 9 forg wwrwr ®
fag i F@F &

SHRIMATI MARGARET ALVA (Karnataka):
What are you talking about southern States and
southern States? Why don't you compare it with
been done in the northern States?

what has
(Interruptions).

SHRI NAGESHWAR PRASAD SHAHI: I can
compare it with you. I wonder why you are silent
on this issue?

i SAAT WAz weAt ¢ Lo Glo 0
a w0

oft mAsaY ST WE) cqo Gle

Fo Agl § W1 AHE SIWHIT
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[ ATFeAT ST O]
Tilzs R Er 2 feai v amE A
afgsr grF7 gfosAl o7 5@ 797
¥ fou g717 2,99 w192
Tro Wi woET (WET w3W)

T F71eqq AET 5 Q1 ITA AAT AT
faarT sqravea « fqu 9377 21 A
27 T ‘refeory Jr2 Qg 1 T AF
faear w@T & | AT 7T IT qATA FO
BT FT WANT AT TG T WL OF HiA-
A foer F1 4 v & a7 7% 97 ¥
wrafe 7@ & Ffer ag gaar & Faar
2 fv &% § 9 05 Wy FFA T IF9A
I HIG-514 AH €1 4T A | AH A
AT frngaT g ww wiA fFafa g @
fr afz w1 =afer garegd &3 41 7€
AT & AT Pt safed F arg gav
AT GHATGT ¥ A1G W7 T7 IAFT
&9 7005 TF 41447 44T T A19 92
FqEET TQ A ;T IAT q79 TF A7 7
NETTAFT %1 sqag? frar mar &t war 39
TR @ HITHE GIUG FI9 FT F1qA
FTOT AT qE) &war | e Al
fasgin a2 T9 14  TIK AT K1 74~
IET A T, AT A5 FIL Gfaaa
[l 972 %1 &1E FIIATEN 7 1
AT 71 a1 ? F 72 safaw 78 72
@TE 716 A wiww (w7E) B AHIC T
Tal & ag a1 77 faa 7 41 faaer )
Tt %7 arg F71 wrga far @ afea
A Fearg & 5 saFr @y g wed A
FTE 77 AR AT TH AT F F 999
AT FT TZATAT | A TAAT &7 FgAr
g f afz w197 & oot w4t & 5 #ré
=fFT v @31 @A gL AT © A9 GAT-
G 1 A1 §19 2 ar BT 7T Ag w-
AT AEF AT AT FIAT L AT T
FAHT AT FTIAT FF04T AT Ui

PROF. [N. G. RANGA (Andhra Pradesh):

Sir, [ want to say just one word.

MR. DEPUTY CHAIRMAN: This is
not a debate.

PROF. N. G. RANGA: Sir, I come from
Andhra Pradesh. I have already told you that
we all deplore such happenings. We do not
know the facts. I have been reading the
Telugu papers coming from Andhra Pradesh
and the Government of Andhra Pradesh has
offered to inquire into this matter. They have
already appointed a committee. Let us know
the facts, and if the facts as detailed by Mr.
Shahi are correct, we shall certainly condemn
it and I can assure you that so far as Andhra
Pradesh Government is concerned,, they are
second to none in championing the cause of
the Harijans and we all deplore if such
happenings take place in any part of the
country  irrespective of any  party's
Government that be in power.

SHRIMATI MARGARET ALVA: Why
does he generalise all the Southern States?
ot fra =z (Frare) coF frae
Iy agvaw, faega sfam gz
% | g%y famar &1 gw & FeA &Y #
Fff7 uF Ty Fr @ § qFT A
famrar FrEaTg fr safot are forr,

ot gwawmfy : a7 fowre a7 58
FTAAT | W19 ZHOT T2 ATAIZAZ )
(Shri  Shiva Chandra, Jha continued to
speak)
MR. DEPUTY CHAIRMAN:  Next item.

TAY AT Al TRE FT IALIT |

THE BUDGET (RAILWAYS) 1979-80
General discussion—contd.

THE MINISTER OF RAILWAYS (PROF.
MADHU DANDAVATE): Mr. Deputy
Chairman, Sir,

Tfea At stroF fawy o7 @ @TE
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A AT AR A (")
qHd 449 TIBF S0 & A494Z 40 472
REChIl

Sio WY ELCEEE TET-HET
1 am always respectful to all those people who
are senior to me. That is a part of my culture.

SHRI KHURSHED ALAM KHAN: You
have also made a contribution.

PROF. MADHU DANDAVATE: Sir, since
the debate on the Railway Budget was going on
simultaneously in both the Houses, I had to
share my tim* and like a Railway wagon, I was
shunting betwen the two Houses, and for that
purpose, I must express my regret. Since the
Lok Sabha and the Rajya Sabha Secretariats
could not adjust the two debates on the Budget
so that both of them could be bifurcated,. I
listened to some of the speeches personally over
here but I can assure all the Members of this
House that I have carefully gone through the
speeches of all the Members and 1 deeply
appreciate the fact that both the appreciation as
well as the criticism on the Railway Budget in
this House were non-partisan. I dare say that
both the criticism as well as the appreciation
were non-partisan and I am very happy to find
that no personal motives were attributed either
by the opposition or by the Members on my
side. Iam thankful to all of them.

Sir, one factor which is very favourable in
this House to conduct the debate on the
Railway Budget, is that we have in this House,
some of the prominent trade-unionists in the
Railways and in other fields who participated.
Among them are Mr. Rama-murti, Mr. A. P.
Sharma, Mr. Laksh-manan, Mr. Dhabe and
others. We also have in our House some hon.
Members who are deeply interested in the
technological and operational problems. We
have Mr. Anand who is also interested in these
problems. Mr. Mathur also referred to that and
then there was a sweet addition to
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1 this list, Shrimati Sushila Shankar Adivarekar.
Though she read out the I upeech, she did
contribute to a discussion on the technological
and operational problems of the Railways. Sir,
the interests of the kisans also were not
neglected and I found that Mr. Narendra Singh,
Mr. Naik, Mr. Rameshwar Singh and others
took due care to see that the aspirations and
hopes of the kisans and their expectations from
the Railways were not neglected. And last, but
not the least, our elderly Member who always
gives us a note of sobriety and caution, Mr.
Mahadeo Prasad Varma, also made his own
contribution in giving a warning of sobriety and
also thej sense of responsibility.

Sir, at the very outset, let me make it clear
that I would like to divide j the entire debate
into two parts. Firstly,, a large number of
Members 1 who hav, raised basic policy issues
' and secondly, some Members have raised
certain local issues pertaining to the Railways,
either at the zonal level or at the divisional
level, regarding new lines, problems regarding
introduction of halts and stations and so on. At
the outset, let ™ assure all the hon. Members
who have raised local problems that I shall, as
usual, reply to them separately after the Budget
explaining to them the view-point of the
Railway administration, regarding the issues
which they have raised so that there should b,
no difficulty at all. For instance, we need not
waste the time of this House in discussing
where the halt should b, introduced or how the
station should be introduced/renovated and so
on. It has been the custom with me for the last
three Budgets that within a few weeks of the
Budget debate, I always send replies to the MPs
concerned trying to point out how best we can
meet their demands and what the difficulties
etc. Therefore, I shall straightaway proceed to
some of the policy issues which have been
raised during the discussion from 5th to 8th
March. 1979.
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Firstly, let me refer to the question of
railway surplus. In both the Houses, the word
used was ‘'hat-trick. The terminology of
cricket was used. Since now the Members of
both the Houses have started playing cricket,
I think, we can use the terminology of cricket
even in the held of Railways.

SRHI S. W. DHABE (Maharashtra):
Including yourself.

PROF. MADHU DANDAVATE: Sir, as
far a; the problem of surplus is concerned”
some people expressed the doubt whether the
surplus declared for this financial year as well
as for 1979-80 can really be called as a
surplus at all. As far as 1979-80 is concerned,
one of the pleas that was made by hon.
Members was that, if Rs. 178 crores worth of
additional levies are imposed by increasing
the freight and the season ticket rates,—
suburban as well as non-suburban— can this
Budget be described as a surplus Budget in a
genuine way? Sir, I do not want to go into all
the figures because, last year, I have quoted
all the figures. Sir, you will be surprised to
know that the period of ten years from 1966-
67 to 1975-76 was a period of chronic
deficits. Only two years were exceptions
when the Railway Convention Committee had
given adequate relief. Otherwise,
continuously,, for ten years, there was a
deficit.

Now, Sir, to those people who have made
the plea that I have been able to produce a
surplus Budget of Rs 88 crores only because I
have introduced some increases in freight and
season ticket rates, which will now be
reduced by Rs. 18 crores because of certain
concession declared in the Lok Sabha on the
8th March, 1979, I would like to point out
that in 1974-75, the total burden that was
imposed through the original Budget as well
as the Supplementary Budget was of the order
of Rs. 270 crores. Even after imposing this
burden of Rs. 270 crores, the deficit was of
the order of Rs. 113 crores. You cannot make
a general proposition that
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whenever there is freight and fare increase,
there is bound to be a surplus. Both ways,, we
have illustrations, ag in the case of the past
several years. Let me make it explicitly clear
that this iy not a manipulated surplus. As far
as the coming financial year 1979-80 is
concerned, in a way, it is all the more
creditable, because, we have been able to pro-
duce this surplus after meeting all the
obligations such as increasing the
Depreciation Reserve Fund by Rs. 55 crores,
increase in the pension fund by Rs. 15 crores
and after meeting the dividend obligations of
the order of Rs. 245 crores from the internal
resources of the Railways.

Both inside this House as well as outside,
before the presentation of the Budget, some
prophets of gloom and doom have expressed
the f-ar that both in this financial year and in
the coming financial year, 1979-80, there is
going to be a very huge deficit. Some financial
journals went to the extent of predicting a
deficit of the order of Rs. 100 crores to 150
crores. I can very well understand why their
calculations went wrong. Though all
throughout m, life I have taught Physics and
Mathematics it is not merely that I can claim
adequate knowledge of' Mathematics and I do
not claim that those who criticized me and
predicted a deficit their Mathematics is weak,
it is not that way. But they went by the
conventional norms. The traditionists, I would
say, try to understand and assess the traffic in
the country mere--ly by one norm, and that is
the tonnage that is moved and the passengers
that are moved. They forget that it is not
merely th, tonnage that is moved that is
important, it is not merely the number of
passengers that are moved that is important,,
but the most important indicator of the traffic
progress in the country is the tonne
kilometreage and the passenger kilo-metreage,
that how much of tonnage iy moved through
how much of distance and how many
passengers are moved to how much of
distance. They have expected a
total
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failure in the coming year because we had
brought down our target of traffic to 205
million tonnes. By mere mathematical
calculation by finding out a shortfall in the
tonnage that has fallen, multiplied by the corres-
ponding loss per tonne, a heavy loss deficit was
predicted but they forgot that the tonnage had
gone down, but the lead of our traffic had
increased to the order of 720 kilometres and
with this increase in the  kilomete-rage we were
ableto produce the necessary results. I shall
give you two indices. Since I have been dis-
cussing the problem all the time, all the figures
are on the tip of my finger. What exactly is the
position? lake, for instance, the current
financial year 1978-79. As [ said very
clear]y, 1 would like this House to judge the
traffic progress by the tonne metreage plus the
passenger metreage and if you take the sum of
these two components for the year 1978-79 we
had actually predicted that 339 billion unit
would be produced, that means, tonnage
multiplied by kilometres, plus passengers
multiplied by kilometres, and actually by 31st
March, 1979, we have been able to project a
traffic of the order of 345 billion units, say
339 billion to 345 billion units. As a result of
that we find that we have not had much of a loss.
That is one of the aspects. As far as the current
year is concerned, there wers certain constraints,
some constraints  beyond our capacity. I will
just make a few - mentions. I have already
mentioned to them in my initial speech.  Sir, it
is very clear that immediately after the
presentation of the last Railway Budget, the
General Budget was presented. As Members
would recall, as a result of the General
Budget there were  certain new levies
imposed— electricity, power, rise in the steel
prices etc. We were required to pay dearness
allowance. Some of the pending demands
of the workers which we had accepted by
sitting across the table with both the recognised
federations had to be fulfilled. As a result of all
that, we found that a considerable burden of
more than Rs. 64 crores had fallen on the Bail-
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ways. Then, as I mentioned in my earlier
speech, we had lost Rs. 30-crores as a result
of the floods.  The increase might be slightly
more, but not less because we had lost tne
freight and the passenger revenue, a number of
lines that were completely washed away and they
had to be restored. All that comes to Rs.
30 crores.  Therefore, it was predicted that
probably because of all these difficulties we
will go info a heavy deficit but we were able to
see that the budgetary control, the monetary
control was more effective. We were able to
effect certain economies. We were able to see
that some of our users, with whom some
arrears were pending, we could pressurise them
and see that those arrears were recovered. In
some of the zones, the scrap material could be
actually auctioned. As a result of all that, we
were able to present you a  budget in which
ther, was no deficit at all. Now, it is 27 and
odd crores of rupees and if you get relief after
adoption  of the Convention Committee's
Resolution, we may be able to get Rs. 10 to 11
crores more and we might be able to reach the
figure of Rs. 38 crores. So that is the position.

1 p.M.

The third important aspect, to which I
would like to make a reference to,, is the
change of traffic pattern in the country. Itisa
very important aspect. There are certain
difficulties regarding =~ wagon  movement.
My friend, Mr. Dhabe, had raided that
problem. Mr. Mathur and a number of
Members from the Janata side also raised this
problem. Now please try to understand, how
the traffic pattern in  this country  ha
completely changed. It is as a result of
certain good things that we achieved. In
free India, in the last financial year, we had a
record food production— of the order of 120
million tonnes.

PROF N. G RANGA
Pradesh): Thanks to the kisans.

PROF. MADHU DANDAVATE: Yes,
I'am always thankful to them.

(Andhra
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And when I see Prof. Ranga sitting in front of
me, how can I torget the kisans?  Prof. Ranga
always sitting in front of me wa, one of
provocations or incentives to me to declare more
concessions for the kisans— and I am happ,
about it.  So there was a food production of 125
million tonnes. Some people scoffed and
ridiculed: Oh, the weather was good, there were

good rains and therefore as a result of that
there was this food production. But,
firstly, the kisans worked very hard and it was

not merely because of good rains and good
weather. Secondly, it is also a fact that
compared to the earlier financial year, the
absorption of fertilisers in the various
agricultural lands increased by 25 per cent. And,

thirdly, the entirce  House will be happy
to know—Dbecause it is a national
achievement and not an achievement of a

certain party—that the irrigation capacity of this
country was an all-time record, i.e. 2.8 million
hectares. Therefore, In the background of
additional absorption of fertilisers, better and
record irrigation  capacity, the foodgraiu
production went up to 125 million tonnes.
When  that happens. . . (Interruptions)
Because that is related to the railways,, that is
why I am comingto that. It is also related
to the External Affairs Ministry; so I will
come to that also. Because 125 million tonnes'
production was there, we had to stop all imports.
We had not to use the good offices of our friends,
Shri Kundu or Shri Atal Bihari Vajpayee
to see that “e have better imports, Imports
were completely stopped.  But wben the
imports were completely stopped  that created
a new problem for the railways. Sir, forrnorly,
some of the foodffrains were to be brought to the
Bombay Port and from there th, wagons moved
through a small distance. =~ Some foodgrains
were coming to Madras Port; then in the
hinterland  of  Madras, there would be a
small movement.  Some foodgraing come to the
Calcutta Port and then  there would be a
small
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I movement in West Bengal and Bihar. Now
the entire imports having been stopped, the
entire food movement in our country from
the surplus States to the deficit States, right
from Haryana and Punjab and a part of UP.
right up to” the South. . .

SHRI S. W. DHABE- Sir, we may
continue after lunch if he is going to
continue for long.

MR. DEPUTY CHAIRMAN: You

may continue, How long will you
take?
PROF. MADHU DANDAVATE: 'I

will require half an hour more.

MR. DEPUTY CHAIRMAN: Then we
will sit up to 1.30.

PROF. MADHU DANDAVATE: I am
sorry, Mr. Dhabe, I am disturbing your
lunch.

So as a result of this change in the
pattern of traffic, we find that the entire
food movement which was taking plac,
through small leads actually had started
taking place right from Punjab and
Haryana down to the South and the West
Coast. As a result of that, our wagons
remained locked up for a longer time. The
lead increased; the wagons must be locked
up. The number of round days also
increased. That kept the wagons locked up
for a longer tim«. So that also created a
problem. So this particular aspect has to be
taken note of.

Just as imports of foodgrains were stopped we
had heavy imports of fertilisers. And because
of inade-j quate berthing facilities at Calcutta
and Bombay Ports, we had to get the imported
fertilisers at odd places liko Tutieorin to the
south of Ramesh-waram and from there they
were to be moved to Punjab and Haryana. As a
result of that also the lead increased. Now
these were the additional constraints that were
created. . And as a result of that we found that
each lead went to 720 K.M.

Sir; I am happy to say that in one
respect, with the goodwill and cooperation
of Members on both the
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sides of the House and with their en. tire
support—from time to time the Opposition
Members also said that they were prepared to
give their full support to the Railway
administration if changes could be brought
about— the capital structure was changed. As |
have repeatedly said in this House, for 125
years th, capital structure of this country had
remained completely unchanged. Particularly
from 1924 when the Railway finances got
separated from the General Revenues, even
after that up to this day, up to this year, the
railway capital structure had not changed at all.
Whenever we wanted to undertake new
schemes, construction of new projects, we
borrowed from th, General Revenues of the
Government of India. On that We paid 6 per
cent, dividend. And whenever there were
deficits the administration failed to pay back
dividends, they were to be paid. And as a result
oT that there was piling up of debts. I will just
illustrate by a single point.

Sir, by the end of the last financial year, I
had projected a surplus of the order of Rs. 89
crores. Because of the co-operation of the
railway workers and the managerial cadre and
also the co-operation of the railway users and
the passengers, we were able to mop up the
surplus of the order of Rs. 126 crores by 31st of
March last year. But what happened about that
surplus?

When I took over in 1977, the burden of old
debts, unpaid dividend that devolved on my
head was of the order of Rs. 368 crores. This
surplus generated which was to the tune of Rs.
126 crores, was wiped out by paying back the
old debts. On the 31st March I had Rs. 126
crores, but on the 1st of April the Railway
Minister was the greatest April fool because he
had only zero in his pocket. So this had to be
changed. A number of suggestions were made
on the floor of this House. One suggestion was,
that the entire debt can be converted into
capital-at-charge. Another suggestion was to
write off the complete debt. A number of
suggestions came
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I forward in this context. In the last Budget I
had announced that we will set up an expert
Capital Structure Review Committee. The
Committee was set up. Fortunately, before
presenting this Budget, the report of th,
Capital Structure Review Committee came
up. Now the new Capital Structure Review
Committee has given certain suggestions.
The Finance Ministry has not accepted all of
them. Some of them have been accepted. I
would like to take this House into
confidence to tell as to what would be the
net benefit" not only to the Railway Minister
this year but for all the Railway
administrations that will be piloting the
Railways for years to come. Formerly,
whenever ther, was a deficit and the
dividends were to be paid and they could not
be paid, the Railway administrations used to
borrow from the General Revenues of the
Government of India and pay to the General
Revenues of th® Government of India. They
would take the loan and with some interest
they would try to meet their dividend obli.
gations. That is how the interest piled up.

Now under the new arrangement two
categorical commitments are there, and I hope
the Parliament will ultimately accept it. One is
that in case there is no surplus or there is
deficit, under these adverse financial conditions
all the dividends liabilities will be considered
deferred liabilities. Henceforward, therefore, no
loan would have to be drawn from the General
Revenues. It will only make a change of entry.
That means the entire interest component will
disappear. Now. what will be the net result this
year. As a result of this the interest component
of the accumulated debt was of the order of Rs.
93 crores. That interest h"s been written off.
So, to that extent a great advantage is there and.
gradually, when all these barriers are removed
and our debts are reduced to zero, in that case
whatever surpluses we ar, able to generate they
can be utilised for the expansion and
developmental activi-' ties of the
Railways. Very often
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people ask me the question: Why are you so
much obsessed with generating surplus? More
Government depart, mentg going into deficit
mean, that we are putting more burden on the
Government of India, on the general finances.
To that extent the inflationary pressure grows
and to that extent there is a rise in prices. That
is why it is necessary that we must mop up the
surplus, and once cur surplus is protected, we
can utilise the major portion of the surplus for
expansion and developmental activities of the
backward areas where the returns are likely to
be small. I am happy that with the blessings of
Members of hoth sides of the House, we had
ultimately succeeded in radically changing th,
capital structure of the railways which had
remained unchanged for 125 years, since
1854. I am happy that that particular change
has been brought about.

Sir, there is another problem and that is the
problem of social burdens. I am happy that on
this score also I secured full support of the
Members of the House. Ours is the only rail-
ways which is bearing these burdens. Here is
Kamlapatiji sitting, an ex. perienced leader of
the railways. He knows it very wel" Sir, that
throughout the world, there is no railway
which bears the social burdens of the order
which We are lifting. For instance, I will give
the figures. Of course, the new report has
come but I don't want to reveal those figures.
As far as the old figures are concerned, for
1976-77, the social burdens were of the order
of Rs. 170 crores on the railways. And how
were they there? Because we were carrying
certain commodities in the interest of the
country below the operating cost, and thereby
we were losing Rs. 69 crores. On coaching
services, suburban services and other services,
we were losing Rs. 80 crores. And we were
losing Rs. 21 crore; because we had
uneconomic lines in the country. The net total
gives us Rs. 170 crores. I had also set up a
committee of experts and I am happy to
announce—
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I wish that that report had come a bit earlier—
that when almost all our budget formulations
were ready) then came the expert committee's
report on social burdens. The Finance
Ministry is yet to examine that; and the
Government of India has yet to take a final
position. I am sure the expanding problem of
social burdens is not being borne by any
railway system in any part of the world—
whether it be Japan, America, West Germany
or the UK.

SHRI S. W. DHABE:
high unlike ours.

PROF. MADHU DANDAVATE: That is
not the only problem. It is the question of
attitude. It is not the question only of salaries.
It is also a question of who is to lift the social
burdens. Most of the countries are taking this
attitude that if in the interest of society
railways are lifting certain burdens, it is the
responsibility of the society as a whole and the
Government as a whole to lift certain
commodities etc. at concessional rates. We are
also examining this problem in depth.

Then there is the other problem of striking
a healthy co-ordination between different
modes of transport. Repeately question arise
on the floor of this House and of the other
House also. Many Members made a construc-
tive proposal and suggestion that many
operational problems are created in this
country because there is an ade. quate co-
ordination between the three modes of
transport—railway, shipping and motor
transport. I fully share their viewpoints.

PROF.N.G. RANGA:
transport also.

PROF. MADHU DANDAVATE: When I
am referring to transport it is always inland
transport.

PROF. N. G. RANGA: It has been
neglected.

PROF. MADHU DANDAVATE: Because
the External Affairs Minister is sitting here, |
won't refer to  transport  outside.
(Interruptionsy Inland water transport— that
is what I say. Therefore, there is shipping,

Their wages are

Inland  water
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that is, transport by sea. river transport and, in
addition to that railway transport and motor
transport. I am one among those who believe
that there need be no competition but there
need be co-operation between the three
modes. Now, fortunately, on the insistence of
discussions in both the Houses of Parliament
ultimately the Planning Commission accepted
our suggestion and the Pande Com. mittee has
been appointed which is going through these
problems. This Committee has visited many
parts of the country. They met passenger
associations. Those who are interested in sea
transport, those who are interested in river
transport those who are interested in motor
transport, have met and they are trying to
evolve a policy for the co-ordination of these
three modes of transport and I am sure that
when the findings of this committee are
available to us, we will be able to profit by
them; I can indicate to you that we will be
able to take full advantage.

Then there is the question of traction which
was raised by Shri Khur-shed Alam Khan. It is
a very important problem. He has suggested
that we must have long-term planning. As far
as the problem of traction is concerned, Sir, as
a learned Member of the House, he knows
very well that from 1971 onwards we have
already stopped manufacturing steam locomo-
tives and there is only diesel traction and
electric traction. The problem Is not that of
relative merits and demerits alone. The
problem is also of the relative fitness of the
two systems-Sir, I need not say that I was
shock. ed, but it was a revelation to find that
an allegation was made against the Railways
from two opposite quarters and of two
different and opposite natures. One said that
the Railways have a diesel lobby. And, if I
mistake not, Shrimati Sushila Shankar Adi-
varekar said that the Railways have an electric
lobby. Since there are equal and opposite
allegations that are made here, knowing my
elements of "Physics, I can say that the equal
and
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opposite forces always cancel each other; and
I am sure that with these two different types
of reactions it is very clear that we have no
lobby at all.

AN HON. MEMBER:
be no collision.

I hop, there will

PROF. MADHU D AND A V ATE: That is
right. We will have an automatic warning
system so that collision does not take place. So
it is very clear that the lobby to which we
belong is the Indian lobby, the lobby to which
the Indian Railways would like to belong is
the Indian lobby. On that score, with the
blessings of the Members of this House, we
have been able to establish a good record.
Right from the time of Pandit Jawaharial
Nehru and Mahatma Gandhi, we have been
talking about self-reliance and  self-
sufficiency. Sir, when the country became
free, the dependence of the Indian Railways
on foreign coun. tries for imports was of the
order of .60 per cent and I am very happy to
announce that today in the year 1979 our
dependence on imports is only of the order of
6 per cent. That is the change that we have
brought about in the country. It is not merely
to the credit of Madhu Dandavate. All my
predecessors and the present Government have
given a particular thrust and a direction and, as
a result of that, our foreign dependence has
come down from 60 per cent to 6 per cent.
And that will be the happiest day in my life
when I find that our dependence on foreign
countries is reduced to zero. It cannot go to
minus; we are not expected to do that. But it
must come down, and I am happy to say that
this is what is happening.

Also Mr. Khan has rightly suggested that we
must have proper planning. He said that since
electricity is required bv the agriculturists), we
should eo in for more of dieselisation. We will
have to balance both. I do 1 not want to
repeat those statistics,
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but I have shown to the House in terms of the
statistical data how electric traction is cheaper
than diesel traction and how diesel traction is
cheaper than steam traction. So lar as the
number ox locomotives is concerned, we have
got disparities between the types of tractions.
We are giving priority to electric traction and
diesel traction while moving the freight
because the industrial and agricultural goods
have to be lifted, thereto” as far as the goods
traffic is concerned, we find that a major por-
tion is toy electric and diesel traction; and as
far as the passengers are con. cerned, a major
portion is by steam traction. We will try to
restore a proper balance. Probably Mr. Khan
wanted me to tell him what the norm will be.
There I may tell you that we have taken a
general policy decision that if the level of
traffic density is of the order of 30 to 35 gross
tonne kilometre per route kilometre per
annum, we will go in for electric traction;
provided of course the availability of funds is
there. So, wherever the level of traffic is of the
order of 30 to 35 gross tonnes per kilometre
per annum, when that "type of traffic level is
there, we will try to take advantage of electric
traction, and we will go in for that. Anyway,
all the constructive proposals made are quite
welcome.

A lot of things were said by Shri A. P.
Sharma, Shri Ramamurti and a number of
other friends regarding the structuring of the
Railway Board. Mr. Sharma will at least
remember that even when I was sitting in the
Opposition .

SHRI ANANT PRASAD SHARMA
(Bihar): I have said nothing about the
structure of the Railway Board. I have simply
said that while the posts of Additional
Members...

PROF. MADHU DANDAVATE: I
understand that. You said that it was only a
change of the nomenclature. I very correctly
follow. My memory will never fail me. That
is my confidence. I think that is what you
have
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said. Firstly, let me remind not only Mr. A. P.
Sharma but all the other Members of tnis
House that even in the Fifth Lok Sabha when
I was functioning as a Member of the Opposi-
tion, I hav, never said that there should be
abolition of the Railway Board. He will bear
me out. [ have always said...

SHRI ANANT PRASAD SHARMA: Mr.
Ministers...

PROF. MADHU DANDAVATE: I referred
to others also. I made it clear that you said
that it was only a change of the nomenclature.
But others have raised this. They have
demanded that the Railway Board should be
scrapped. You have not demanded that.
Firstly, let me make it quite clear that even
when I was in the Opposition or now when I
am on the Treasury Benches my stand has
always been that the structure of the Railway
Board should toe changed. I never demanded
the abolition of the Board.

The Administrative Reforms Com. mission
had put forward certain suggestions. We are
in the process of structural changes. May be
that the changes can be improved upon. And
here I may tell you that as far a? the
Administrative Reforms Commission is
concerned, they had suggested that there
could be the maximum of six Members
excluding the Chairman of the Railway Board
and the Financial Commissioner, whereas
today excluding the Financial Commissioner
and the Chairman of the Railway Board we
have three Members. He is correct in saying
that while the Additional Members have been
re. moved, some Advisors have been
appointed. He no doubt knows the difference
between th, two. It is true that ag far as the
three sections, Industrial Relations, Finance
and Electrical, we have got three Advisors.
But he also knows that the posts of Officer on
Special Dnty for Mechanical and Commercial
and the Director-General of Health which
were equivalent to those of the Additional
Members, have been discontinued.
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But, as I have said repeatedly, in the
restructuring 01 the Board, it is not only tne
compactness of the Board that is important,
but exactly as Shri Sharma has said,
delegation of powers is more relevant. Some
of the powers of the Minister have been
transferred to the Board. Some of the powers
of the Board have been transferred to the
Zonal Headquarters. Some of the powers of
the Zonal Headquarters have been transferred
to the Divisional level, and recently we have
.been able to see that there is a proper
upgrading of the Divisional Headquarters and
30 Divisional Managers with more powers
have been appointed. He made a very
constructive proposal that in order to ensur,
that the time taken for settlement of claims
comes down, more powers should be
delegated. I anticipated his suggestion, and w,
have already 'done it. As a result, we find that
in the settlement of claims because the
Divisional and Zonal machinery has been
given more powers, We are able to do that job
quite effectively. Whatever constructive
suggestions in this direction hav, been made
they are quite welcome.

Our friend, hon. Shri Anand who always
takes an interest in technological as well as
operational problems in spite of his trad,
union bias in favour of the working class,
raised a very relevant question, and that is
regarding the cancellation of the trains and
4he operational efficiency that suffers as a
result of that. I am happy to tell him t*at if
was not at all a mat. $er of happiness for me
to cancel the 213 pairs of trains. You remem-
ber that in this country we require everyday
33,000 tonnes of steam coal, in order that all
th, trains with steam traction could be kept
going. There was a time when we were able to
get 3,000, 4,000 or even 5.000 tonnes
everyday. Now, due to floods and the mines
being badly affected, we are getting much less
quantity. Though other categories of coal were
available in a greater measure, the gteam coal
was not. Now th? question before us was, if
we could have
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kept all these 213 pairs of trains working,
then we would have robbed certain small
industries of their steam coal; the industries
would have been closed down and the
workers would have become unemployed,
therefore, on some of the lines we tried to
close down certain trains and as the situation
is improving we ar, trying to restore the trains
in a phased programme. I can assure Shri
Anand that by April, I think, we should be
able to restore all the trains that had been
cancelled as a result of inadequacy of coal.
Already 80 trains have been restored. And
when I say 80 trains, I mean 80 pairs of
trains. Then, as far as the wagon problem is
concerned, Mr. Mathur and a number of other
speakers raised this issue...

SHRI S. W. DHABE: Coordination.

PROF. MADHU DANDAVATE: It is good
you have mentioned that; we are just at that
point, I referred to that point in detail in the
other House. Anyway, since my friend, Mr.
Dhabe, has raised that issue as far as the users
are concerned, they are not all worried whose
failur, it is: If the users want coal, they are not
at all worried whether it is the failure of the
Railway Ministry or it is the Energy Ministry.
No doubt sometimes statements do appear
which contradict each other. I must publicly
admit on the floor of the House that I am not
happy about the controversy being publicly
carried on between the Energy Ministry and
the Railway Ministry. Therefore, recently we
had a joint meeting of the Energy Ministry
and the Railway Ministry and decided that
henceforward whatever statements regarding
supply of wagons and supply of coal are
issued, they will be ioint statements on behalf
of the Energy Ministry and the Railway
Ministry. That is the coordination we are
going to have so that nobody will be able to
find fault with each other...

SHRI S. W. DHABE: The only co-
ordination will be that there will be-' no
statements at pll.
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PROF. MADHU DANDAVATE: No. what I
said was about statements and clearifications.
So that will be done.. (Interruptions) Mr.
Dhabe says rthere should be no statements at
all..

SHRI S. W. DHABE: I said the only
coordination in future will be that there will be
no statements at all.

PROF. MADHU DANDAVATE: There will
be clarifications and state. ments giving
assurances to the rail users and I think such
statements will be welcome.

Now, as far as wagon utilisation is concerned,
this is the House of Elders and therefore I
need not deal with any problem in detail: even
an indication of a factis quite sufficient for
you to grasp the significance. Therefore, 1 will
just give you two indicators which will
indicate the position. We have given you
the Indian Railways Year Book 1977-78. If
you go through the chart that is given on page
84, you will be able to get the continuous
position right from 1950.51 up to 1977-78. 1
will only pick up two figures. In 1950-51 the
wagon kilometre per wagon day on the
broad gauge was 62.3 and in the year 1977-78 it
has increased to 81.9 on the broad gauge. So it
is a clear indication that we are trying to see
that the wagon capacity the wagon utilisation, is
increased. There are, no doubt, certain
difficulties. I  must clearify here that as a
result of the flood the production of wheel
set suffered a loss at Durgapur.  Therefore. I
may take this House into confidence and say
that there are a number of waeons which are
already man-factued but because there are
no wheel sets, those wagons canot ~ be put on
lines Therefore, in orderto cope with
this  situation we have already ordered
wheels from abroad and those  imports
will be there. Similarly, certain  loco-
motive are 8lso ready but certain
electrical components which We were
exDecting from BHEL, the, ar. not available
in adeauate quantity We have already
ordered  these compo-
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nents from abroad. I am sure, wherever
necessary, since we have got a substantial
foreign exchange, we can utilise it in a
fruitful manner and we will be able to (olv,
this problem also, I hope that with proper
planning this problem would not arise in
future.

I have already made a reference to self-
reliance. But there i one point which Mr.
Ramamurti has suggested and t, which I
would like to make a reference. There has
been a public controversy about it. The
question is whether we should put more
stress on the import of high-power loco-
motives from abroad, that is, diesel
locomotives. Now, I am one of those who
feel that as far a5 possible we should try to
minimise the import of high-power diesel
engines from abroad. And if that is to be
done, we have to try to find out, by trial and
error method, a niew alternative. Recently,
we have introduced a double headed Tamil
Nadu Express. I am very happy to report to
thi; House, our experience i very
satisfactory...

PROF. N. G. RANGA: That creates a lot
of trouble. The engines are creating jerks,
they do not work I simultaneously. Ofte, tim,
we are unable to sleep at all, we get shocks.
So some improvement ha, got to be made.

PROF. MADHU DANDAVATE: I am
very sorry that at this stage in his life Prof.
Ranga' sleep i, disturbed in our trains and, if
it is so, we mu3t take a serioug note of that
particular grievance and we s™ "™ modify
our technology j, such a way that he would
have a sound sleep.

SHRI ANANT PRASAD SHARMA:
Good.

SHRI KHURSHED ALAM KHAN: I
hope they won't pull in different directions.

PROF. MADHU DANDAVATE: In-
order that they do not pull in different
directions, we have seen to it that both the
engines are kept at the
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iront (0 that both of them are in contact with
each other and co-ordination is i"fot"'lost at all.
Now. what i the adantage of thig double-headed
-train? We ar, trying it in our country for the
first time and i, West Germany, Sir, the
experiment has bee, a success and, probably,
Mr. Sharma will bear m, out. Now, what i th,
advantage of the double-headed "train? Firstly,
the capacity has tremendously increased and the
passenger capacity js almost doubled and, ES a
result of this, if you now So f°' the reservation
of sleeper berth in the Tamil Nadu Express, you
will ¢ee that there is no waiting list at all. You
have just to give the mo'ney and whatever tim,
iy required by the booking official for giving
you the ticket is th, time lost and because of thij
train, there is absolutely ,0 gap “between the
supply and the demand. And, because of that
also, the system has become less vulnerable to
corruption and that is the greatest advantage.
The second advantage technologically is this:
Sir. I am a student of Physics and I know the
Law of Probability. Wh-?n two engines are
attached to a train the Law of Probability tells
me that there is no possibility that both thr
primes will fai', at the same time and if one
fails, at least the j.cond may be in working
order. Therefore, the .ntire train can be moved
to the nearest ftation where it can be properly
attended to. Now, the capacity s increased and
.ctually the fuel expenditure on thes, two types
of ordinary locomotives is the same as would be
required for the high-power diesel engines W,
have found that the expenditure remain, the
same and "the necessity of importing high-
power engines from outside is eliminated and, at
the same time, convenience is offered to +h,
people and if this ex-perim®nt succeeds, then we
will have to try on a larger icale. Of course, it ic
a iumho train. It requires large platforms and it
can ply on op those routes where the stoppages
are few and where long platforms are there. The
advantage is there even fo, the -other trains
because those who want

[12 MAR.

1979 ] 1979-80 194

to travel to certain areas from the other traing
they ar, lifted and put on this trai, and crowding
will be reduc-1 ed and that is the advantage that
is there now. These are th, advantages which
are going to be there and this is th, point. I
wanted to draw your attention to.

DR. MALCOLM S. ADISESHIAH
(Nominated): Sir, I would like to tell the
honourable Minister that the arguments he
hay advanced fo, replacing th, high-power
diesel engines are perfectly valid. But I want
to say that th, Tamil Nadu Express, which
had a high reputation earlier, hag lost it now
because the trai, is ariving every time late,
several hours late, the devices have
become inefficient

PROF. N. G. RANGA: Yes.

DR. MALCOLM S. ADISESHIAH: . . .
and are causing a great deal of
inconvenience to the passengers. This
question has been raised by many people. If
two engines are used and all the facilities are
being doubled, why can't they be run a; two
separate trains, each of which can b, mad, to
run on time, and why can't you save the loss
of its reputation? Secondly, the expample of
the Federal Republic of Germany which the
honourable Minister gave, Sir, is not valid
here because the distances involved here are
much more than what they are in the
Federal Republic of Germany.

PROF. MADHU DANDAVATE: Sir, as I
have said earlier, our entire approach i a trial-
and-error approach and, if as a result of the
experiment we find that the experiment has
completely failed, we will not mind giving up
the experiment. But we must still take some
time. Just now you have made this complaint.
But we have received hundreds of letters saying
that they are greatly relieved, that the, do ot
find ,n, difficulty about accommodation, etc.
We have received such letters also. But, as fa,
as the timing i; concerned, whenever two ar,
combined together, diffi-I culties do take
place. After all, even
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in our normal life, when , couple get, married, it
takes time for mutual adjustment and, therefore,
these adjustments will take place in due time
and I hope these problems will be solved.

SHRI AN ANT PRASAD SHARMA: But
the difficulty is there.

SHRI KHURSHED ALAM KHAN: Sir, I
had asked another important question: I had
asked why the Commissioner for Railway
Safety is working under the Ministry of
Tourism and Civil Aviation and not under the
Ministry of Railways. What hay he to dy with
the Ministry of Tourism and Civil Aviation?
Why should he not b, a part of the Railway
Ministry or the Home Mi'nistry?

PROF. MADHU DANDAVATE: Sir, I have

said it repeatedly and many Members ***0 have
raised this question.
SHRIMATI SAROJ KHAPARDE

(Mabharashtra): Si, it is already 1-30 now and we
must have our lunch time.

st Igawiafa . waarzn g g

PROF. MADHU DANDAVATE: I am sorry,
Sir. If she i tired of my speech, I will stop here.
But it would mean disrepect to those Members
“h° have raised a number of questions. If you
want, we can break no,, and resume later.

SHRI RAMANAND YADAV
(Bihar): After lu'nch. Sir.

PROF. MADHU DANDAVATE: Sir, I won't
take much time. I will try to increase my
speed—instead of fast, I will make it superfast.
A, far as the question of financial contraint; is
concerned, I would just like to make a brief
mention of our attempts at resource
mobilisation. Sir, let it be made very clear that I
do ttct want to cast aspersions o, anyone else.
But for the last twenty or thirty or forty years,
one particular sphere has remained completely
neglected . and
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I that is the primary renewals of the track with
the help of our ultrasonic device. If 5,5000
kilometres of our rails tre not immediately
replaced, they ,re likely to bp broken into ten
o, eleven strips like the multiple fracture of
the bone. If 5,000 kilometres of our rails are
primarily renewed, that will require in the
Sixth Five Year Plan Rs. 560 crores. That
would create great constraints. I am happy
that this time—compared to the last time we
will be getting Rs. 65 crores instead of Rs.
51 crores. Th, ideal thing would be Rs. 10Q
crores. But we would be getting Rs. 65
crores for primary renewals.

conversions are
demanding

As far as
everybody i

concerned,
conversions,
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But try to understand the constraints ! involved.
Of the 61,000 kilometres, 30,000 rout,
kilometres are metre gauge and narrow gauge.
If all of that id to be converted into broad
gauge, we will require Rs. 4,000 crores. And,
therefore, ag hon. Members will agree with me,
this ha; to be done -,n a phased way of. .,
priority basis. Our friend is always demanding
conversion, but there are many Members i, thi
House ag well as in the other House who want
that priority must be given to the introduction
of new lines, and not merely to th, conversion
of metre gauge into broad gauge
(interruptions) But in spite of that we are going
a-head with priority schemes.

A, far as th, on goings project are
concerned, in the earning year we will
' be requiring Rs. 70 crores, and as far a; new
work, are concerned in Bom-
I bay, Calcutta and Madras we will



